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None appears to prosecute

this case today on pehalf of the

applic ant. This case was alsoc in

the 1list circulated efore 19.3.

002 for hearing .vhen none appeared
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for the applicant on repeated call

on that day expecting somgeody

o come on behalf of the Applicant to

prosecute this case,the matter

was adjourned till today. Iloday also

the applicant,This

nefore 19.8.2002.In the saicd

this case which relates

premises,

to a cause of action of the year
1986 and filed in the year 1925,
is Aismissed fcr default.N o .
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